\ 2041 TEM NO. 108 COURT NO. 7 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO. 130 OF 2000

STATE OF PUNJAB Appel I ant (s)

VERSUS

HAKAM S| NGH Respondent ( s)

(Wth office report)

Dat e: 04/05/2005 This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL

HON BLE MR JUSTI CE H. K. SEMA

For Appellant(s) M. Ranbir Yadav, Adv.

for M. Bimal Roy Jad, Adv.

For Respondent (s) M. H S. Phool ka, Sr.Adv.
M. Kul di p Singh, Adv.
M. Raj K Pandey, Adv.

M. H S. Sandhu, Adv.

UPON hearing counsel the Court made the follow ng

ORDER



Post this matter after sunmer vacati on.

[ Al ka Dudeja ] [ Om Prakash ]

Court Master Court Master

(Signed order is placed on the file)

I'N THE SUPREME COURT OF | NDI A

CRI M NAL APPELLATE JURI SDI CTI ON

CRI M NAL APPEAL NO 130 OF 2000

State of Punjab ... Appel lant (s)

Ver sus

Hakam Si ngh
... Respondent (s)

O R D E R

Heard | earned counsel for the parties.

The

(B. N. Agrawal)

(H K. Semm)



New Del hi ,

May 04, 2005.



